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(b) if so, the reaction of Government
to it?

The Deputy Minister of Food and
Agrrlqculture (Shri M. V. Krishnappa) :
(a) No.

(b) Does not arise,

Shri Sanganna : May I know what
is the present position of the State of
Orissa in view of the successive droughts
and the devastating floods in the Statc?

Shri M. V. Krishnappa : So far
as the drought ycars arc concerned, it
is too early to say. But the present food
position is, that we are able to cope with
the situation except for some areas where
the communications have been dislo-
cated and foodgrains can be carried only
by headloads. We have allotted 93,000
tons and we are running special trains
from all directions, -from Madras side
and Bengal side,—~and every day about
1000 tons are being carried.

Shri Sanganna : May | know what
is the sclling price per maund of rice
and paddy and whether it is within the
purchasing capacity of the ordinary con-
sumers ?

Shri M. V. Krishnappa : Rice is
being distributed in different areas at
very concessional prices and we are taking
into account the purchasing power of
the masses in the affected areas.

Shri Nanadas : May [ know whether
the Government of India’s contribution
to Orissa in connection with drought
and flood includes sale of foodgrains at
subsidised rates ?

Shri M. V. Krishnappa : Yes, Sir.
Industrial Disputes

*2204. Shri H. G. Vaishnav : Will
the Minister of Labour be pleased to
state :

(a) the number of labour disputes
referred to the Industrial Tribunal in
Hyderabad State during 1953 and 1954;
and

(b) whether the decisions given by
them have been fully implemented by
the respective industries ?

The u Minister of Labour
(Shri Abid Al) : (a) and (b). No dis-
pute in any Central sphere undertaki
gituated in Hyderabad State was refe
by the Central Government to a tribunal
for adjudication during 1953 and 1954
The Central Government have no in-
formation about the Labour disputes
falling in the State sphere.

Shri H. G. Vaishnav : May I know
it there is any proposal to have an Appel-
Jate Tribunal there also?
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Shri Abid Al : There are not very
many appeals from Hyderabad State
pending before the Appellate Tribunal.
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. Shri Jaipal Singh : Is it a fact that
in the Second Five Year Plan a prol_?osal
has been made to have a National High-
way from Mirzapur to Ambikapur and
Ambikapur to Raipur and onwards to
Jagdalpur ?

Shri L. B, Shastri : The whole thing
is still under consideration.

Staff Benefit Fund

*2206. Shri T. B. Vittal Rao : Will
the Minister of Raillways be pleased
to state

(a) whether the proposal for raising
the contribution from ilway Revenues
to the Staff Benefit Fund has since been
finalised ;

»

(b) if so, the additional amount set
apart; and

_ (c) if the reply to part (a) above be
11!.! ;he negative, the reasons for the de-
y

theMlnhwtofRnuwlyldem:
;on (Shri Shahnawaz Khan) : (a)
€S,
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(b) No additional amount has been
set apart as such, but the per capiia
contribution from Railway Revenues to
the Staff Benefit Fund, on each Railwa
has been raised from Re. 1/- to Rs. 2/-
for three years from 1-4-55.

(c) Does not arise in view of reply to
part (a) above.

Shri T. B. Vittal Rao : May I know,
in view of the increased per capita con-
tribution, whether there will be an in-
crease in the compassionate grant given
to those employees who suffer from tuber-
culosis ?

Shri Shahnawaz Khan : This fund
is for the benefit of the railway emp-
loyees, for their recreation and also igr
those who have rctired and are in a miser-
able condition. The amount to be given
will depend on the individual circum-
stances of each case.

Shri T. B. Vittal Rao : May I know
what is the total amount for 1955-567?

Shri Shahnawaz Khan : I donot
have the exact figures with me now.

Shri V. P. Nayar : The hon. Parlia-
mentary Secretary said that thce per
capita contribution has been raised from
Re. 1/- to Rs. 2/-. May I know whether
it is not a fact that before Re. 1/-, it was
Rs. 3 and may I also know when this
Rs. 3/- at least will be restored?

The Minister of Railways and Trans-
port (Shri L. B. Shastri) : For-
merly, it was Rs. 3/-; then it was reduced
i{) Rcl 1/- and we have now raised it to

8. 2/-.

Mr. Speaker : It does not add any-
thing to the information given by the
hon. Member. The question is whether
it is now proposed to raise it to Rs. 3/-

Shri L. B. Shastri : We have re-
cently raised it to Rs. 2/-, —only a few
months back—and we do not propose
to make any further increase just now.

Malaria Control Unit in West
Bengal

*2209. Shri N. B. Chowdhury : Will
the Minister of Health be pleased to
state the pr e of ia Con-
trol Unit in West Bengal and the amount
proposed to be spent there during the
year 1955-567?

The Deputy Minister of Health
(Shrimati Chandrasekhar) : Under
the National Malaria Control Programme
22 malaria control units have been allot-
ted to the State of West Bengal, out of
which sixtecen are in operation. The
remaining six units will start functioning
on receipt of supplies and equipment





